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Bharat Wagon and Engineering Com-
p• ay Limited, l\luzaff arpur (Bihar) for 
fhe year 1980-81. 

(ii) Annual Rep rt of the Bharat 
Wag n and gin ring Company Limi-
ted , Muzafforpur (Bibar), for the year 
1980-8 1 alons itb the Audited Ac-
count nd the comment of the Com-

~· ptrollcr and Auditor General lhereon. 

(2) A tatement <Hine.Ii and ngHi h. 
version ) showing re. on for delay in 
laying the papers m ntioned at (I above. 
[Placed in Libra •. e No. 40311 2). 

R VIEW N AND AN UAL R PORT OF 
L WORKS CoNSTRU -

Tl N A UTTA FOR 198~8 l 

~"'9r·~--~~ ....... ~..-~. 

I IST R OF TATE IN TH 
INDUSTRY AND 

(SHRI HARA -
1 g lo lay on 1he 

( 1) A copy ea h of tbe following 
( Hin i and ngli h ver ion'> ) 

cction ( l) of ction 6 I 9A 
1956:-

( i) Review hy rhe Go errunent on 
the working f he Hindu tan Steel 
w rl on tru lion Limited. Cal-
utta. fo r the year 1980- 1. 

(ii) Annu. l Report of the Hin-
du tnn St el " ork Consrruction 
Limited, Cal utl:1, for rhe year 1980-
81 long wi1h 1he Audi! d Account 
and the c mmen of th<! Comptroller 
and Audi tor General thereon. 

(2) A tatement (Hindi and ngli h 
ver ion ) hoy, ing rea ons for delay in 
lnying the p~1pers mentioned at { l ) 
above. 

rPlaced i11 Library. S e No. LT-4032/ 
82]. 

R VJ W ON AND ANNUAL REPORT OF 

NATIONAL PR J TS CoNSTRUCTION 

CoRPORATION LTD •• New DELHI FOR 
19 0-81 ANO OP Pow R NOINBERS 
TAAINlNG s Cl . TY, NEW Deun FOR. 

1980-81. 

THE MINTST R OF ST A TE IN THE 
MINISTRY OF E ERGY (SHRI 
VfKRAM MAHAJAN ) : I beg to Jay 
on the Table. 

( I ) A copy each of the following 
paper (Hindi and English versions) 
under ubosection ( 1) of ection 619A 
of the Companie Act, 1956:-

(i) Review by the Government on 
th working of the National Project · 

on Lru tion Corporatiqn Limited, 
New Delhi, for the year 1980-SJ. 

(ii) Annual Reporr of the National 
Pr j ct Con tructioo Corporation 
limited, New Delhi, for the year 
19 0-81 ::ilong with the Audited 
Accounl and the comment of the 
Comptroller and Auditor General 
thereon 

[Placed i1l Library. See No. LT-
4033/82). 

(2) (i) A copy of rhe Annual Report 
( H imJi nnJ Eng Ii h vcr ions) of the 
Power ngin r Training Society New 
D elhi, for the year 1980-81, along with 
the Audi ted Accou nt . 

(ii) A copy of the Review (Hindi 
and ngli ·h ver ion ) by lhe Gov m-
menl on the ' orking of tbe P .. nver 
~ngineer · Training Society, New Delhi, 

for the year 19 0-81. 

(3) A statement (Hindi and English 
ver ion ) bowing r a on-; f r ,..I' y in 
laying the p p r · me ntioned l (2) 
above. 

[Plac d i11 Library. See No. LT-
4034/82]. 

ANN uAL R P RTs o~: CE TRA IloARo FOR 

PR VENTION AND CoNTROL OF WATER 
POLLUTION, FOR 1980-81, OF TATA 

M ·MORIAL CENTRE, BOMBAY FOR 
1979-80 AND OF SAHA !NSTITUTB OF 
PHYSICS, CALCUTI'A FOR 1979-80, BTC. 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ELECTRONICS AND 

VTRONMENT AND OCEAN DEV& 
LOPMENT (SHRI C. P. N. SINGH): I 
b s to lay on the T. ble: 
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[Shri C. P. N. Singh] 

( 1 ) A copy of the Annual Report 
(Hindi and Engli b versjons) of the 
Cen~ral Board for the Prevention and 
Control of W ter Pollulion, New Delhi, 
for the year 1980-81, under sub-

ction ( 1) of ection 39 of the Water 
(Pr vention and Control of Pollution) 
Act, 1974. [Placed in Library. S e 
No. LT-4035/ 2]. 

(2) (i) A copy of the Annual 
R port (Hindi and Engli h ver ion ) of 
the Ta ta Memorial Centre, Bombay, 
for the year 1979-80 nlong with 
Audited Account 

(ii) A tatement (Hindi aRd Engli h 
version } (i) regar~ing Review by the 
Government on the working of the 
Tata Memorial Centre, Bombay for 
the year 1979-80 and (ii) bowing 
r ason for delay in laying the Annual 
Report. [Placed i11 Library. See o. 
L -4036 / 82]. 

(3) i) A copy of the Annual Report 
(Hindi and nglj h ver ion ) of the 
aha In titule of uclear Phy i . 
alcuta. for the year 1979- 0 along 

with Audited Accounts 

(ii) A tatemt:nt (Hindi and Engli~ 
ver jon ) (i) regarding Review by the 
Government on the working of the 
Saha Jn titute of Nuclear Phy ic , 
Calcutta, for the year 1979-80 and (ii) 
bowing rea on for ~ay in laying 

the Annual Report. [Placed in Librarv. 
See No. LT-4037/82]. 

T mRTY-FtR T R PORT or U.P.S.C. Non-
FlCATI N UND R C NTRAL INDUSTRIAL 
SccunITY FoRc Acr, T . 

TH MTNTSTER OF STATE IN THE 
MlNJSTRY OF HOME AFFAIRS AND 
TN THE DEPARTMENT OF PARLIA-

fE TARY AFFACRS (SHRI P. VEN-
KATASUBBAlAH): I beg lo lay on the 
Ta le: 

( 1) A copy each of the following 
pap r (Hindi and ngli h ver ion ) 

under article 323 (1) of the Constitu-
tion:-

(i) Tllirty-first Reporl of the Union 
Public Service Commission for the 
p riod from 1 t April, t 980 to 31 t 
March, l 9Rl. 

(ii) emorandum explaining the 
reason for non-ac eptance of the 
advice of the Union Public Service 
Commi ~i n in ca es referred to in 
the above Report. 

[Placed i11 Library. See 
4038/82]. 

o. LT-

(2) (i) A copy of the Central In-
du trial ecurity Force (Second Am nd_ 
ment) Rule , 1982, C Hindi and En -
Ji h v r ion ) publ' bed in otification 
• o. G .R. 33 l in Gnzettc of India 
dated the 3rd April, 1982, under ub-
cction (3) of ction 22 of the Central 

T ndu~ rial ecurity Force, Act. 196 . 

(ii) A t tement (Hindi and En Ii h 
"W eri; ion ) hawing rea on9 for dCI Y in 
laying lhe Notifications mentioned t 
above 

[Placed i11 Library. See No. LT-
4039/821. 

T ,_ tLNT Rt•: R . I W ON EL CTRONICS 

1 R D • A D T Clf 0 OOY 0 
ORPORA ION LTD ,, NEW 

1980-81 

TH DEPUTY UNISTER IN THE 
D PARTMENT OF ELECTRONI 
<SHRI M. S. SANJEEVI RAO): I beg 
10 lny on tne Table a copy each of the 
following pap r (Hindi and Engl' h ver-

ion under ub- ection (1) of eclion 
19 of the ompaoie Act, 1956:-

(I) latement regarding Review by 
Lhe Govemm nt on the workhg of the 
Electroni Trad... and Technology De-
velopment Corporation Limited, New 
Delhi, for the ye r 1980-81. 


